
INTRAL AD1INISTRATIVE TRIBUNAL 	PRINCIFAI.. BENCH 

QA 978/2503 

New Dihi. this the 12th d.y of M.y; 20D4 

Hon'bie Sh. Shnker Raju, Member (.fl 

Sh Anwar Ahned 
H,No,T-220. Mtinirka Vili3ge, 
New Delhi, 	 Appict. 

(By Advocate Sh. M,K,BhardwaJ) 

V t N 	U 

1 

Union of India t.hrough 

The Commissioner 
'.endriya Vidyaiya Sangt.han 
i ; 	Instit.utiona 1 Area, SJS Marg 
New Delhi - 16. 

joint. Commissioner 
Kendrya Vdyalaya Sangt.han 
18, 	Inst.it.utior.a 1 Area, S.)S Marg 
New Delhi - 16. 

2. Assist.ant Commissioner 
rICh- Region, ,iNU Carnnu. 
New Mehruii Road 
New Delhi - 67, 

4. Educat.ion Officer. 
Kendriya Vidyaiaya Sangt.han 
1?., Inst'.utiorai Are 	SJS MFiru 

New Delhi - 16, 

(By Advocat.eSh. S. Rajappa) 

U r LI . N UNUL 

Respondents 

4 	Shri Sh nker R..ju, 

In view of promotion of the applicant. and h i s transfer 

to Rarei ly 	t.his DA has rendered infract.t.JoL.ls . 

2. 	OA is accordingly dsmissed as having become 

infra(-t.uous, 	No cost.s, 

~. G~ 
(Shanker Raju) 

Member (3) 

/ v i k as / 


